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being set up after that will be demo-
lished and tKose set up before that 
will be re'habmtated. 

SHRI P. C. SETHI: Fortunately or 
unfortunately, this cut-oft date was 
provided by the J anata Government 
to whieh the hon. Member belongs. 
THis was Feoruary, 1977 for the mar-
keti~ areas and June, 1977 for the 
residential areas. But, unfortunately, 
during their regime from 1977 to 1979, 
the last Government allowed many 
new slums to come up. Thereto.re, 
they themselves did not adhere to the 
cut ... off date. Now we will have to pon-
der and think whether we will revise 
this date and up date it. 

SHRI MANORANJAN BHAKTA: 
The Central Government has done a 
commendable job So far as the slum 
improvement, clearance and resettle-

ment in Delhi is ccmcerned. But there 
are other Union Territories apart tram 
Delhi which also have this slum pro-
blem. I would like to ask the hon. 
Minister wnether he will advise the 
()ther Union Territories also to follow 
jn the fOC'tsteps of Delhi. 

SHRI P. C. SETHI: As a matter of 
fact, I have addressed to all the Chief 
Ministers or"the Governors, as the case 
may be, a letter requesting them to 
form a development authority for the 
whole State under whose umbrella 
various programmes can be under .. 
taken. One is slum improvement or 
slum clearance. An('.ther could be sup-
ply of drinking water and yet another 
can be uplift of the colonies which are 
considered backward and undeveloped 
All these suggestions have been give~ 
~o the State Governments and now it 
18 upto them. As tar a8 clearance of 
sl~m~ is concerned, it is taken up on a 
pnorliy as tar as we are concerned 
and we wt\uld try to persuade the State 
~ve;nments to take it up on the 
prJOrlty }l.t. 

8HRI MANORANJAN BHAK.TA: I 
asked about the Unton Territories. 

SHltI P. C. 88T8J: !'bey IRe all 
Covered. 

P.C.I. GodcnJW, ba K:ataIa aad 
Sall1"8llbtra 

*614. SHRI RAMJIBHAI MA V ANI: 
Will the Minister of AGRICULTURE be 
pleased to lay a statement showing: 

(a) whether it is a fact that the .. 
are shortages of big iodowns ownecl 
by Food Corporation of India in 
Saurashtra region of Gujarat for the 
storage of large quantity of foodgrain. 
etc; 

(b) if so, the reasons thereof; and 
(c) hoW many such Godowns have 

been owned and constructed by F.C.L 
from 1st April, 1977 to 31st March, 
1980 and expenses incurred on such 
construction in various parts of Kutch 
and Saurashtra regions of Gujarat? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
R. V. SWAMINATHAN): (a) and (b). 
The Food Corporation of India does not 
have owned godowns in Saurashtra. 
The Corporation has, however, hired 
capacity from various agencies which 
is sufficient to store the fo.odgrains re-
q uired in the region. As the hired 
capacity is sufficient and the require-
ments of public distribution limited, tile 
FC! does not face any shortage of 
godown space in Saurashtra. 

(c) The Corporation has not con ... 
structed any godo.wn from 1-4-1977 to 
31-3-1980 in Kutch and Saurashtra 
Regions and, therefore, no expenditure 
has been incurred thereon. 

.n ~l tnt tn. : If ~'AT ~ t-
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it iftmr '"~ I 
MR. SPEAKER: Next question-Shri 

Manphool Singh Chaudhary-No. 

Shri Chintamani Jena-No. 

Then Shrimati Geeta Mukherjee-

Even she is not here -today. 

Shri Satish Prasad Sing}1.--No. 

Shri. M. V. Chandrasekhara Murthy 
-·he is also not here. 

Shri K. Pradhani. 

SHRI MOOL CHAND DAGA: Shri 
Pradharti always comes. 

MR. SPEAKER: Yes, what do you 
want to say, Mr. Niren Ghosh? 

That is a forward booking? 

Rate ot Interest on CooPerative 
A&"ricu.lturaJ Credit 

*620. SHRI K. PRADHANI: Will the 
"Mi::dster of AGRICUL TljRE be pleased 
to state: 

(a) whether there is any proposal 
under Government's consideration to 
reduce the rate of interest on the 
Cooperative agricultural credit; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
R. V. SWAMINATHAN): (a) and (b). 
The rates of interest charged by co-
operatives are determined by a number 
of factors like cost of raising deposits, 
the rate of interest at which conces-
sional finance is made available by the 
Reserve Bank of India for short-term 
and medium-term credit, refinance pro-
vided by Agricultural Refinance De-
velopment Corporation for long-term 
credit and administrative charges in-
curred by cooperative credit institu-
tions. In respect of~loans fo~ schemes 
refinanced by A.RD.C., the A.R.D.C. 
determines the rate of Interest to be 

charged to the borrower. The Reserve 
Bank of India issues guidelines from 
time to time to the cooperatives regard-
ing thrc rate Of interest to be charged 
to the borrowers, taking into account 
all the relevant factors. Some State 
Governments also provide subsidies to 
the cooperatives to reduce the rate of 
interest charged to the members for 
specific groups of borrowers like Sche-
duled Castes/Tribes and specific pur-
poses like short-term production loans. 
The Reserve Bank of India has report-
ed that there is no proposal currently 
under its consideration for reducing 
the rates of interest on cooperative 
loans. • 

SHRI K. PRADHANI: Mr. Speaker, 
Sir, I have noted the answer given by 
the Minister. May I know from the 
ihon. Minister whether it is a fact that 
the membership ef the agricultural 
primary cooperative societies is inc-
creasing while the borrowing capacity 
of the cooperatives is decreasing day 
by day? In the year ending June 1978. 
the figure came down from' 40 per cent 
to 33 per cent. If set what is the reason 
behind this. 

Secondly, I would also like to know 
whether the defaulters went up to, 52 
per cent. What is the reason for this? 

SHRI R. V. SWAMINATHAN: As the 
hon. Member himself has said, the· 
membership of the societies is growing 
higher and higher. Naturally, the loan 
the percentage of the loans, is also 
likely to be reduced. Many borrowers 
are not repaying the loans. This is 
also one of the difficulties. This one 
snag stands in the way of giving more 
loans to the farmers by the coopera-
ti ve societies. 

SHR! K. PRADHANI: My question 
has not been answered by him. My 
question is: though the membership 
of the societies is increasing day by 
day, why the borrowing has come 
down from 40 per cent to 33 per cent. 
This was my question. 

SHRI R. V. SWAMINATHAN: I 
have already answered that. 

SHRI K. PBADHANI: Tbat answer 
is not clear. 




